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be a protection force under the control of
IOC so that people and parties who want
to sabotage the pipeline can be thoroughly
traced and brought to hook. Will the Hon.
Minister consider this suggestion also?

DR. TRIGUNA SEN: IOC has now
taken the whole responsibility and appointed
a watch and ward department for the main-
tenance and operation of the pipeline in
the whole section.

12.27 hrs.

RE, CLOSURE OF SHAHADRA-SAHA-
RANPUR LIGHT RAILWAY
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DR. RAM SUBHAG SINGH (Burar):
1 bad anoounced that all the light railways

will be nationalised. No light railway should
be allowed to be closed down.

THE MINISTER OF RAILWAYS (SHRI
NANDA): Shall I make a statement later
or give a brief reply now?

MR. SPEAKER: You may make a state-
ment sometime in the evening.

SHRI NANDA: Yes, Sir; I shall clarify
the position in the statement.

DR. RAM SUBHAG SINGH: But the
railway line should not be closed.

SHRI NANDA: I cannot make any
commitment in a hurry.
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SHRI BAL RAJ MADHOK (South Delhi):
The question is, are you going to close it or
nationalise it? (Interruption)

SHRIS. M. BANERJEE (Kanpur): That
will not solve the problem. It is going to be
closed from tomorrow and people will be
just on the streets.
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SHRI NANDA: I did not say, “I am
not going to make a statement in a hurry.”
I said, “I am not going to make a2 commit-
ment in a hurry”. . . (Interruption)

DR. RAM SUBHAG SINGH: Is he
against nationalisation that he says that he
is not going to make a commitment? On the
floor of the House not one but several Rail-
way Ministers had said that the light railways
would be nationalised. This is an accepted
policy of the House. How can he say that. .
(Interruption) ?

SHRI BAL RAJ MADHOK: When Dr.
Ram Subbag Singh, as Minister of the Govern-
ment, had made a commitment that this
railway would not be closed and would be
nationalised, how can a new Minister say
that he will make a. new statement? The
Government is committed; or, are they
going to repudiate the commitment of an
earlier Government ?
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SHRI NANDA: Iam not going to make
any new commitment. . . (Inferruption)

DR. RAM SUBHAG SINGH: Ask the
Sadhu Samaj to run it if you are incapable
of running it. . (interruption).

SHRI BAL RAJ MADHOK: Can a
Government repudiate a decision taken by
an earlier Minister?
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SHRI NANDA: I shall make a state-
ment at an hour you prescribe.
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SHRI S. M. BANERJEE: The hon.
Minister should give an assurance that it
will not be closed for at least three months.
Let it be extended by three months so that
he may find out ways and means to take it
over.

MR. SPEAKER: Papers to be laid.

DR. RAM SUBHAG SINGH: Sir,
there has been a plane accident day before
yesterday. The news reached here at 4 P.M.
that day when the House was in session.

MR. SPEAKER: The Minister is making
a statement about it.

DR. RAM SUBHAG SINGH: The state-
ment should have been made day before
yesterday itself.

12.35 hns.
PAPERS LAID ON THE TABLE
ANNUAL PLAN PROGRESS REPORT, 1968-69

THE MINISTER OF STATE (SHRIMATI
NANDINI SATPATHY): On behalf of
Shrimati Indira Gandhi, I beg to lay on the
Table a copy of Annual Plan Progress Re-
port—1968-69 (Hindi and English versions).
[Placed in Ltbrary. See No. LT-4098/70].

CHEMICALS, AND MINES AND
METALS (DR. TRIGUNA SEN): I beg
to lay on the Table—

(1) A statement (Hindi and English ver-
sions) regarding the setting up of a
Commission of Inquiry into the affairs
of the Pipelines Division of Indian
Oil Corporation. [Placed in_Library.
See No. LT-4099/70].

(2) (i) A copy of the Report of the En-
quiry (N.S. Rau’s Report) into
circumstances leading to Govern-
ment’s decision to re-align the
Haldia-Barauni pipeline laid over
the coalfield area. [Placed in
Library. See No. LT-4100/70}.

(#) - A statement (Hindi and English
versions) explaining the reasons
for not laying the Hindi version
of the report simultaneously.
[Placed in Library. See No.
LT-4101/70].

ReVIEW AND REPORT ETC. OF N.B.C.C.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
PARIMAL GHOSH): I beg to lay on the
Table a copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Companies
Act, 1956:—

(1) Review by the Government on the
working of the National Buildings
Construction Corporation Limited,
New Delhi, for the year 1968-69.

(2) Annual Report of the National Build-
ings Construction Corporation Limi-
ted, New Delhi for the year 1968-69
along with the Audited Accounts and
the comments of the Comptroller and
Auditor General thereon. [Placed in
Library. See No. LT-4102/70].



